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Item No.01: 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

Original Application No. 227of 2021(SZ) 

(Through Video Conference) 

 

IN THE MATTER OF: 

 

Battu Satish Reddy, 

Andhra Pradesh.        ...Applicant(s) 

Versus 

National Thermal Power Corporation Ltd., 
Simhadri Plant, 
Andhra Pradesh and others.     

 ...Respondent(s) 
    
Date of hearing: 07.01.2022.  

 

CORAM:      

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER 

HON’BLEDR. SATYAGOPAL KORLAPATI, EXPERT MEMBER    

 

For Applicant(s):    Mr. Sravan Kumar 

 

For Respondent(s): Mr. C. Mohan represented 

    M/s. King & Partridge for R1. 

    Mr. G.M. Syed Nuruallh Sheriff for R2 

    Mrs. Maduri Donti Reddy for R3, R5 & R6 

    Ms. Nathami for R4. 
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ORDER 

 

1. The above case has been posted to today for appearance of parties, filing 

their independent response and also for consideration of Joint Committee 

report.  All the respondents entered appearance through their counsel.  

Service Complete. 

2. The Central Pollution Control Board (CPCB) has filed a reply in the form of 

affidavit.   

3. The Andhra Pradesh Pollution Control Board (APPCB) has filed a report 

dated Nil, e-filed on 06.01.2022 which reads as follows:- 

“Report in compliance to lionible NGT order dt: 23.11.2021 in D.A. 

No.227 of 2021 filed by Sri Battu Satish Reddy, Pattivanipalem Village, 

Visakhapatnam District against on M/s. Simhadri Super Thermal 

Power Project (Stage-I&II), NTPC Limited, Parawada (M), 

Visakhapatnam District: 

It is to submit that M/s. Simhadri Super Thermal Power Project (Stage-I&H), 

NTPC Limited, is operating at Parawada, Visakhapatnam District and 

generating electricity of 2000 MW (4 X 500 MW) using indigenous 

coal .  The industry has obtained Environmental Clearance vide order 

dated.23.07.1996 for 2 X 500 MW(Stage-I) and vide order dated.01.08.2007 

for 2 X 500 MW[Stage-II). The industry has obtained CFO of the Board vide 

order datec1.31.07.2017 to generate Electricity- 2000 MW (Coal with maximum 

Sulphur content of 0.60/o and ash content of 45%) with certain conditions & 

standards which is valid up to 31.08.2022. The Stage -1 was established in 

the year 2002 and Stage-II in the year 2011. The Power Plant has 

established in an extent of 3384 Acres (Plant Area: 1976 Acres, Green Belt - 

about 650 Acres (20%), Reservoir of 45 days capacity: 200 Acres (approx.), 
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Township: 311 Acres and Ash Pond: 605 Acres]. At present the industry is 

generating the electricity from 1930 MW to 1960 MW in an average.Pollution 

control measures implemented by M/s. Simhadri Super Thermal Power 

Project, NTPC Limited to control air, water & solid waste Management and 

Environmental Monitoring carried out by APPCB is submitted as follows:  

a) Air Emissions & pollution control System: 

i. The industry has installed 4 No. of Boilers of capacity 1675 tons per hour 

[TM each using pulverized coal as fuel which contains 35-40% ash and 0.28 

% of Sulphur and provided with Electro Static Precipitators as air pollution 

control equipment to the Boilers and provided 2 Nos. of bi-flue stacks of 275 M 

height each to disperse the emissions. The industryhas installed on-line stack 

analyzers for all four stacks of 4 x 500 MW units. The continuous emission 

monitoring system(CEMS) connected to APPCB/CPCB website to 

upload the data continuously. 

ii. The Ash generated from the boilers is collected in ash silos and issued to 

brick  

and cement manufacturers, remaining ash being sent to Ash Ponds in the form 

of slurry. Once the ash is settled in Ash Ponds, the water is recollected for 

making ash slurry. 

During the process of power generation about 33,000 MT of coal burns per 

day and results in generation of about 9000 MT of fly ash & 2000 MT of 

bottom ash per day and the uses Sea water for ash slurry making. 

iv. The industry has provided 3 Nos. of Silos (500 Tons each) for collection 

of dry ash for Phase - ! and 3 Nos. of Silos (1200 Tons each) for stage - ll and 

Dry ash system stage - 1 is being augmented with 2 X 1200 Tons + 1 X 500 MT 

Silos for better fly ash collection. 

v. The industry has provided dust suppression systems at coal handling 

sections to avoid fugitive emissions. 

vi. Conocorpus species of tree plantation developed in around coal piles to 

mitigate fugitive dust emissions. Dust extraction systems have been provided 

in coal handling area including coal stock yard. 
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vii. Flue Gas Desulphurization (FGD) is under implementation, to be 

commissioned on or before December 2022. 

viii. Combustion modification (De-NOx /Low NO,) is under 

implementation, to be  

completed on or before December 2022. 

ix. The industry has installed 3 No.s Continuous Ambient Air Quality 

Monitoring stations[CAQMS) at the periphery of the industry and 

connected to the CPCB/APPCB web site as per the directions of the 

CPCB/APPCB. In addition to 3 CAAQM stations the industryhas installed 

additional 3 continuous ambient air quality monitoring stations at 

Pittavanipalem, Devada, Marada Dasaripeta for monitoring of PM in- 

b) Effluent Treatment system and Disposal: 

i. Mis. Simhadri Super Thermal Power Project, NTPC Limited consumes 4,29,240 

KLD of Sea water as make up water for industrial cooling and 21,600 KLD of 

Fresh water. The industry generates about 2,68,810 KLD wastewater (Once 

through cooling tower blow downs, Boiler blow downs etc., of 2,10,220 KLD 

discharge into sea & DM plant regeneration/ash pond effluent etc. of 48280 

KLD are being re-circulated for ash slurry preparation & for dust suppression 

at coal stock yards). 

ii. The main plant effluent, which consists of the sea water (to the extent of 

99.9%) that is used for cooling purpose, in the Cooling water circulation 

system. The seawater blow down from the Cooling water circuit is sent to 

the Common Monitoring Basin from where a combined treated effluent 

having parameters within the limits is sent to Marine out Fall (MOF) located 

750 meters from the sea shore. This marine outfall is designed with the help of 

National Institute of Oceanography (NIO), Goa and National Institute of Ocean 

Technology (NIOT), Chennai and Tokyo 'MEI Co. Ltd., Japan. 

iii. M/s. Simhadri Super Thermal Power Project, NTPC Limited has 

provided Effluent Treatment Plant consisting of Neutralization pond, Tube 

settler and Coal settling pond for treating the DM plant regeneration effluents, 

CHP effluent etc.,. 
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iv. !Ns. Simhadri Super Thermal Power Project, NTPC Limited has provided 2 

no. of STPs of 1700 KLD capacity for township and 65 KLD capacities for 

Plant. The treated sewage effluents utilized for on land irrigation within the 

industry premises. 

v. The industry has installed Continuous Effluent Quality Monitoring 

(CENTS] System for monitoring the effluent quality in real time basis, 

and all the parameters such pH, TSS, Temperature and conductivity data is 

uploaded to CPCB APPCB on continuous basis. 

c) Solid Waste Management: 

There are four lagoons are existing and the lagoon I & 3 covered in an area of 

85 acres each and lagoon 2 & 4 covered in an area of 115 acres each. Each 

lagoon is provided with separate garland drains which are connected to Toe 

drains around dykes for collection of seepage water which is pumped back for 

recirculation for ash slurry preparation and dust suppression in ash pond area. 

Garland drains which are connected to toe drains around dykes for collection 

of seepage water which is pumped back for recirculation to avoid soil 

contamination in surrounding area. Ash generation and utilization details 

for the year 2016 to 2022(upto October] are submitted as follows: 

 

Year Ash Generation Ash Utilization 

% of 

Ash Utilization 

2016-17 3058234 2558190 84% 

2017-18 3010763 3058021 102% 

2018-19 2975585 2979991 100% 

2019-20 2641122 4430120 168% 

2020-21 2448817 3033286 124% 

Apr-21 to Oct-21 1986578 1609698 81% 
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From 2017 to 2020, the industry has achieved 100% utilization of fly ash. 

Total stock in ash pond as on Oct 2021 is 12.07 Million MT. The representative of 

Mis. Simhadri Super Thermal Power Project, NTPC Limited informed that the 

power plant facing difficulties in achieving the 100% ash utilization due to 

providing the fly ash to end users through a transparent bidding process only as 

per recent guidelines issued by Ministry of Power, Government of Indiavide letter 

dated.22.09.2021. 

d) Environmental Monitoring carried out by APPCB: 

i. APPCB has conducted ambient air quality monitoring on 15.12.2021 to  

17.12.2021 on the terrace of complainant's house, D.No.6-10, Back side of the 

Ramalayam Temple, Pittavanipalem(V), Parawada, Visakhapatnam and also 

conducted mobile continuous ambient air quality monitoring station at the Pump 

house, Administration Building and Sarada guest house, Township:  

Location Date of monitoring PM10 in 

(.g/m3) 

Complainant's house 15.12.2021 to 16.12.2021 120 

16.12.2021 to 17.12.2021 127 

Pump Station. 16.12.2021 to 17.12.2021 131 

Administration Building. 17.12.2021 to 18.12.2021 126 

Sarada guest house, Township 18.12.2021 to 19.12.2021 118 

Standard(24 Hrly average) 100 
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As per the analysis results of ambient air quality, the PMio values are exceed the 

APPCB norms. 

ii. APPCB has conducted stack monitoring for the stack attached to coal 

fired boilers of unit I, II, III & IV on 16.12.2021 to 20.12.2021 and as per the 

analysis results the Particulate Matter (PM) values are within the APPCB 

norms. 

iii. APPCB has collected ground water samples from the borewells on 15.12.2021 

at Pittavanipalem (Complainants village),  Devada, Marada 

Dasaripeta which are nearer to the ash ponds. As per the analysis results 

of the water samples collected by APPCB from bore wells on 15.12.2021 to 

19.12.2021 all the parameters are within the drinking water specification 

1510500:2012. The Total Dissolved Solids, Total Hardness (as CaCO3] & Nitrate 

[as NO3] for the bore well samples collected at hand pump-3 at Beni Ayyanna 

house Pittavanipalem village and Total Hardness (as CaCO3) & Nitrate (as 

NO3) hand pump-2 at Post office Devada village are slightly exceeded the 

drinking water specification IS-10500:2012. 

iv. The analysis reports of air & water monitoring conducted by APPCB 

are submitted as Annexure-A. 

The Hon'ble NGT vide order dated. 23.11.2021 in O.A. No. 227 of 2021 has 

appointed a Joint Committee consisting of(i) The District Collector, 

Visakhapatnam District; (ii) a Senior Officer from Ministry of Environment 

Forest and Climate Change (MoEF&CC), Integrated Regional Office, 

Vijayawada;(iii) a Senior Officer from the Central Pollution Control Board 

(CPCB), Regional Office, Chennai and (iv) a Senior officer from the Andhra 

Pradesh Pollution Control Board (APPCB) to inspect the area in question and 

submit a factual as well as action taken report if there is any violation found 

with a direction as to ascertain following: 

Whether there was any violation of Environmental Clearance(EC) and consent 

conditions committed by the first respondent / NTPC unit,  

ii. Whether the pollution control mechanism provided are sufficient to mitigate 

the situation of causing pollution of air, water and soil, 
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iii. Whether the ash pond maintained by the first respondent are being 

properly maintained as directed by the Andhra Pradesh Pollution Control Board 

to avoid percolation of the fly ash to contaminate the ground water, 

iv. Whether the first respondent unit is complying with in the 100% disposal of fly 

ash generated and if not, what is the percentage (%) of disposal achieved by them 

and what is the nature of action taken by the regulators for non-compliance of 

the same, 

v. Whether the Ambient Air Quality (AAQ), Ground Water and the soil 

quality has been affected on account of any of the activities of the first respondent 

and if any contamination has been caused, what is the nature of remediation to 

be taken for the purpose of mitigating the situation, 

vi. If any damage has been caused to the environment on account of the 

violations committed, then the committee is directed to assess the damage caused 

and also environmental compensation payable by the first respondent, 

vii, If there is any further study to be conducted for carrying out the remediation  

process in an effective manner, the committee is at liberty to suggest and co -

opt 

any expert in this field for the purpose of suggesting the remediation method. 

viii. When they are conducting the study regarding the area unit affected on account of  

the pollution, they are directed to ascertain the impact of pollution on water, air 

and soil pollution within the project area and also a reasonable distance 

outside the project area and if there is any damage caused to the agricultural 

operation on account of the air pollution/dust pollution, that aspect also is 

directed to be considered by the committee while submitting the report and also 

including the compensation if any payable on that aspect considering the 

nature of damage caused to the fertility of the land, affecting the productivity. 

The officials from APPCB during the visit along with Ioint Committee on 

29.12.2021, the following non-compliances were observed on the main 

conditions stipulated in Consent for operation vide order issued by the Board 

dated. 31.07.2017: 
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1. The industry is not maintaining permanent mechanical sprinklers for 

suppression of dust on the haul roads in between the villages. 

2. The industry has not maintaining water cover in the ash pond area to 

prevent fly ash from getting air borne and air pollution in the surrounding 

area especially to the residents of Pittavanipalem. 

3. The industry has developed the greenbelt to the extent of 20% of total area 

against the consent condition of 33% of total area of 3384 Acres. In order to 

meet 33% of the green belt development as per the conditions imposed by 

APPCB,M/s. Simhadri Super Thermal Power Project, NTPC Limited, has 

reported that they have planted 5,50,000 saplings under Green Visakha 

Programme and also planted around 2.8 Lakh saplings in paderu under 

accelerated afforestation Programme. The representative of the industry 

has informed that they have complied with the 33% of the green belt of total 

plant area excluding ash pond area, reservoir area & Township area. 

4. During heavy rains, the industry has failed to collect the total cenosphere 

which is very light weight air entrapped ash particle in overflow lagoons 

thereby the cenosphere particles find its way to creek along with storm 

water. Recently cenosphere is discharging along with storm water to the 

sub-creek and the Board has issued directions after reviewing in Task force 

committee on 21.12.2021. APPCB also imposed Bank guarantee of 1.28 Cr. 

towards compliance of the conditions / directions stipulated by APPCB and 

the industry yet to submit the Bank Guarantee to APPCB. Now the industry 

collecting Cenosphere material by providing additional screen with mesh to 

stop spill over of any cenosphere. 

5. APPCB has monitored the ambient air quality, stack emissions and 

effluent samples collected during joint inspection. The samples analysis is 

under progress and it may take 3-4 weeks. 

6. Photographs showing inspection of the joint committee in villages & 

industry and monitoring of air & water quality by officials of APPCB is 

submitted as Annexure-B. 

7. The copy of the Joint Inspection report is herewith enclosed for kind 

perusal. 
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Hence the Joint Committee recommends the following measures/studies to 

be taken up by M/s. Simhadri Super Thermal Power Project, NTPC Limited 

immediately: 

1. The industry shall avoid the excavation operations in ash ponds during 

heavy winds. 

2. The industry shall install micro meteorological station to monitor wind 

velocity and wind direction, accordingly, the industry shall handle the 

excavation operations in ash ponds 

3. The industry shall install adequate high pressure mist spray sprinklers 

at coal storage yard and also develop thick greenbelt with tall growing trees 

to control fugitive emissions effectively. 

4. The industry shall provide bitumen / concrete to the haul roads in ash 

pond area where the heavy vehicular movement is there for transporting 

pond ash and also install mechanical water sprinklers along the haul road to 

control fugitive dust emissions in surrounding area. 

5. The industry shall provide truck-tyre washing facility near ash pond area 

to avoid dust emissions during the movement of the trucks. 

6. The industry shall develop atleast 10 rows of tall growing trees all around 

the ash ponds which may act as wind barrier. 

7. The industry shall conduct long term impact assessment study to 

ascertain the impact of pollution on water, air and soil within 5 Km radius 

of the project area including ash pond area through NEERI/any reputed 

institutions and also conduct assessment study of impact on human health 

due to pollution of M/s. Simhadri Super Thermal Power Project, NTPC 

Limited if any.” 

 

4. The Joint Committee has filed an interim report dated Nil, e-filed on 

06.01.2022 which reads as follows:- 
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5. The Joint Committee after recording certain observations wanted 12 

(twelve) weeks time to file the final report. 

 

6. The respondents wanted some time to file their independent reply 

statement. The project proponent also wanted some time to file their 

objection to the committee report and also wanted some time to file their 

compliance report, if any to be carried out by them on the basis of the 

recommendations if it is practicable and feasible based on affordability. 

 

7. The Committee as well as the Andhra Pradesh Pollution Control Board 

(APPCB) are directed to file their further reports and the respondents are 

directed to complete their pleadings on or before 14.02.2022 by e-filing in 

the form of searchable PDF/OCR Supportable PDF and not in the form of 

Image PDF along with necessary hardcopies to be produced as per rules. 

 

8. The parties are also at liberty to file their objections, if any, to the interim 

reports filed by both the Andhra Pradesh Pollution Control Board (APPCB) 

as well as the Joint Committee before the next hearing date.  

 

9. The Registry is directed to communicate this order to themembers of the 

committee and also to the official respondents immediately through e-mail, 

so as to enable them to comply with the direction. 

Page 26 of 27 59



 

 

10. For completion of pleadings, consideration of interim as well as further 

reports and also for objections (if any) to the report already filed, post 

on14.02.2022. 

      

Sd/- 
.......................................J.M. 

(Justice K. Ramakrishnan)  
 
 

Sd/- 
.....................................E.M. 

(Dr. Satyagopal Korlapati) 
O. A. No.227/2021 (SZ) 
07.01.2022, Sr. 
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Annexure-IV 

Photographs showing inspection of the joint committee in villages & industry and 
monitoring of air& water quality by officials of APPCB: 

 
Joint Committee at Pittavanipalem Village 

 
Joint Committee at Marada Dasaripeta 

 
Joint Committee at Devada village 
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Joint committee inspection at Ash Pond area 

 
Excavation activity in Ash Pond 

 
Overflow lagoon (OFL) 
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Cenosphere collection in OFL 

 
Stack Monitoring  

 
Ambient air quality monitoring in Industry 
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Display of air quality monitoring online data  

 
Peizowell sample collection at ash pond 
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Annexure-XII 
 

APPCB Monitoring Data (2019 to 2021): 
 
APPCB Ambient Air Quality monitoring data during the period 2019 to 2021 
 

Sample Collected at  Date of Sampling 
Parameters 

PM 2.5 
(µg/m3) 

PM 10 
(µg/m3) 

SO2 
(µg/m3) 

NO2 
(µg/m3) 

Pump Station 16.12.2021 to 
17.12.2021 

72.0 131.0 80.0 23.4 

Administration Building 17.12.2021 to 
18.12.2021 

63.0 126.0 33.7 19.8 

Sarada Guest House, Town 
ship 

18.12.2021 to 
19.12.2021 

70.0 118.0 26.3 22.6 

Township (Southwest) 
25.12.2020 to 

26.12.202 
137.0 215.0 36.0 22.0 

Administration 
Building(Northeast) 

26.12.2020 to 
27.12.202 

131.0 216.0 30.0 25.1 

R&D Building(Southeast) 
27.12.2020 to 

28.12.202 114.0 176.0 18.0 21.1 

Deepanjali nagar 
13.05.2019 to 

15.05.2019 14.0 49.6 13.9 3.8 

Administration Building 
16.05.2019 to 

18.05.2019 
24.0 55.0 12.7 4.4 

NAAQ Standards 24 Hrs 60.0 100.0 80.0 80.0 

 
APPCB emission monitoring data (2019 to 2021) 
 

Sample Collected at  Date of Sampling Parameter 
Value 

(mg/Nm3) 
Standard 

(mg/Nm3) 

Stack Attached To 
1X1675TPH Coal Fired 
Boiler( Unit-I) 

15.12.2021 

Particulate 
matter 

 

75.4 100.0 

Stack Attached To 
1X1675TPH Coal Fired 
Boiler( Unit-II) 

15.12.2021 86.1 100.0 

Stack Attached To 
1X1675TPH Coal Fired 
Boiler( Unit-III) 

15.12.2021 54.6 50.0* 

Stack Attached To 
1X1675TPH Coal Fired 
Boiler( Unit-IV) 

15.12.2021 58.7 50.0* 

Stack Attached To 
1X1675TPH Coal Fired 
Boiler( Unit-III) 

23.08.2018 58.2 50.0* 

*The Central Pollution Control Board vide order dated:11.12.2017 issued following 
directions regarding compliance of emission limit notified under notification N.S.O.3305(E), 
dated 07.12.2015 that plant shall install/retrofit Electrostatic Precipitators (ESP) by 
30.09.2022 &  31.12.2022 in unit 3 & 4 respectively so as to comply PM emission limit. 
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APPCB Water quality data of the outlet of Effluent Disposal Point (EDP) during the period 2019 to 
2021: 
 
Year-2021 
Sl.NO Parameter Jan Feb Mar Apr Jun Jul Aug Sep Oct Nov Dec Standard            

(mg/l) 

1 pH 8.09 7.75 7.90 7.39 7.68 7.58 7.67 7.46 7.41 7.65 7.89 5.5-8.5 

2 TSS at 105 0C 36.0 56.0 48.0 40.00 56.0 63.00 48.0 17.0 23.00 42.0 156.0 100 

3 Phosphates 0.1 0.38 0.160 0.24 0.28 0.52 0.39 0.1 0.04 0.1 0.2 20 

4 Oil & Grease BDL BDL BDL BDL BDL BDL BDL BDL <1 <1 <1 20 

5 Chlorides --- --- --- --- --- --- --- 20938.0 2161.0 23188.0 16949.0 --- 

6 chromium as 
Cr 

BDL BDL BDL BDL 0.0 0.0 0.0 0.0 <0.001 0.002 0.007 0.2 

7 Copper as Cu 0.0 0.0 0.003 0.00 0.0 0.00 0.0 0.00 0.00 0.001 0.004 1.0 

8 Zinc as Cu 0.0 0.0 0.007 0.00 0.008 0.00 0.000 0.029 0.035 0.032 0.032 1.0 

9 Iron as Fe 0.064 0.058 0.069 0.05 0.074 0.02 0.008 0.176 0.115 0.145 0.154 1.0 

Year-2020 
S.N
o 

Paramete
rs 

Feb Mar Jun Jul Aug Sep Oct Nov Standard
s 

(mg/l) 

1 pH                                                   8.20 7.96 7.41 8.16 8.43 7.31 8.09 7.45 5.5-8.5 

2 
TSS at 105 
0C 

143.0 82.0 38.0 96.00 159.0 42.0 5.00 8.0 100 

3 
Phosphate
s 

0.09 0.080 BDL 0.15 0.12 0.0 0.08 0.0 20 

4 
Oil & 
Grease 

BDL BDL BDL BDL BDL BDL BDL BDL 20 

5 Chlorides 22200.
0 

25359.
0 

19951.
0 

25311.
0 

25263.
0 

19959.
0 

18051.
0 

19177.
0 

--- 

6 chromium 
as Cr 

0.006 0.004 ND ND ND ND BDL BDL 0.2 

7 Copper as 
Cu 

0.0 0.003 ND ND ND ND BDL 0.001 1.0 

8 Zinc as Cu 0.0 0.006 0.001 0.001 0.002 0.008 0.007 0.005 1.0 

9 Iron as Fe 0.126 0.138 0.078 0.064 0.082 0.074 0.084 0.069 1.0 
Year-2019 

S.N
o 

Paramete
rs   

Jan Feb Mar Apr May Jun Aug Sep Oct Nov Dec 
Standard

s            
(mg/l) 

1 pH                                                   8.33 8.15 7.88 7.93 7.74 8.00 7.59 7.71 7.62 8.30 8.40 5.5-8.5 

2 
T S S at 
105 0C 

187.0 213.0 199.3 238.0 66.0 73.0 45.0 68.0 80.0 64.0 15.0 100 

3 
Phosphate
s 

0.3 0.16 0.120 0.11 0.06 0.02 0.03 BDL BDL 0.3 0.17 20 

4 
Oil & 
Grease 

BDL BDL BDL BDL BDL BDL BDL BDL BDL BDl BDL 20 
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5 Chlorides 2558
6 

2847
2 

2446
0 

2323
7 

2394
1 

2623
5 

2073
1 

2173
5 

2638
5 

2275
6 

2015
2 

--- 

6 
chromium 
as Cr 

0.004 0.004 0.021 0.002 0.002 0.003 -- 0.012 0.014 0.010 0.009 0.2 

7 Copper as 
Cu 

ND ND 0.312 ND ND ND -- 0.063 0.075 0.064 0.049 1.0 

8 Zinc as Cu -- ND 0.014 ND ND ND -- 0.044 0.075 0.062 0.058 1.0 

9 Iron as Fe 0.115 0.114 0.984 0.058 0.108 0.098 -- 0.088 0.068 0.048 0.044 1.0 

 
APPCB Water quality data of the STP outlet (industry) during the period 2019 to 2021 
Year-2021 

Sl.NO Parameters   
Jan-
21 

Feb-
21 

Mar-
21 

Apr-
21 

Jun-
21 

Jul-
21 

Aug-
21 

Sep-
21 

Oct-
21 

Nov-
21 

Dec-
21 

Standards            
(mg/l) 

1 pH                                                   7.84 6.81 7.13 7.80 6.35 7.9 7.28 7.32 7.49 7.92 7.84 5.5-9.0 

2 T S S at 105 
0C 

43.0 14.0 22.0 19.0 24.0 14.0 33.0 43.0 38.0 22.0 13.0 200 

3 

Chemical 
Oxygen 
Demand 
(COD) 

32.0 48.0 36.0 12.0 28.0 16.0 76.0 48.0 64.0 28.0 40.0 250 

4 

Biochemical 
Oxygen 
Demand 
(BOD) 

11.0 12.0 10.0 2.2 7.0 3.8 20.0 13.0 18.0 7.0 12.0 100 

5 Oil & Grease BDL BDL BDL >1 >1 >1 >1 >1 >1 >1 >1 20.0 

Year-2020 
S. 

NO 
Parameters Feb-

20 
Mar-

20 
Jun-
20 

Jul-
20 

Aug-
20 

Sep-
20 

Oct-
20 

Nov-
20 

Standards            
(mg/l) 

1 pH                                                   8.08 8.12 7.90 7.1 8.80 7.30 7.16 7.16 5.5-9.0 

2 T S S at 105 0C 40.0 52.0 45.0 28.0 57.0 47.0 34.0 10.0 200 

3 
Chemical 
Oxygen 
Demand (COD) 

64.0 48.0 108.0 64.0 96.0 124.0 64.0 20.0 250 

4 
Biochemical 
Oxygen 
Demand (BOD) 

17.0 12.0 27.0 12.0 28.0 37.0 18.0 7.0 100 

5 Oil & Grease BDL BDL BDL BDL BDL BDL BDL BDL 20.0 
Year-2019 

Sl.N
O 

Parame
ters   

Jan-
19 

Feb-
19 

Mar-
19 

Apr-
19 

May-
19 

Jun-
19 

Aug-
19 

Sep-
19 

Oct-
19 

Nov-
19 

Dec-
19 

Standa
rds            

(mg/l) 

1 pH                                                   8.33 8.15 7.88 7.93 7.74 8.00 7.59 7.71 7.62 8.30 8.40 5.5-8.5 

2 
TSS at  
105 0C 

187.0 213.0 199.3 238.0 66.0 73.0 45.0 68.0 80.0 64.0 15.0 100 

3 
Phospha
tes 

0.3 0.16 0.120 0.11 0.06 0.02 0.03 BDL BDL 0.3 0.17 20 

4 Oil & 
Grease 

BDL BDL BDL BDL BDL BDL BDL BDL BDL BDl BDL 20 

5 
Chloride
s 

2558
6.0 

2847
2.0 

2446
0.0 

2323
7.0 

2394
1.0 

2623
5.0 

2073
1.0 

2173
5.0 

2638
5.0 

2275
6.0 

2015
2.0 

--- 

6 
chromiu
m as Cr 

0.004 0.004 0.021 0.002 0.002 0.003 -- 0.012 0.014 0.010 0.009 0.2 

7 Copper 
as Cu 

ND ND 0.312 ND ND ND -- 0.063 0.075 0.064 0.049 1.0 

195



8 
Zinc as 
Cu 

-- ND 0.014 ND ND ND -- 0.044 0.075 0.062 0.058 1.0 

9 Iron as 
Fe 

0.115 0.114 0.984 0.058 0.108 0.098 -- 0.088 0.068 0.048 0.044 1.0 

 
APPCB Water quality data of the STP outlet (Town Ship)during the period 2019 to 2021 
 
Year-2021 

S.No Parameters   
Jan-
21 

Feb-
21 

Mar-
21 

Apr-
21 

Jun-
21 

Jul-
21 

Aug-
21 

Sep-
21 

Oct-
21 

Nov-
21 

Dec-
21 

Standards            
(mg/l) 

1 pH                                                   6.82 7.04 6.90 7.75 6.32 7.2 6.97 7.56 7.03 7.78 7.45 5.5-9.0 

2 T S S at 105 0C 19.0 10.0 17.0 14.0 16.0 <10 21.0 24.0 27.0 14.0 10.0 200 

3 

Chemical 
Oxygen 
Demand 
(COD) 

28.0 40.0 24.0 20.0 20.0 12.0 36.0 80.0 32.0 20.0 76.0 250 

4 

Biochemical 
Oxygen 
Demand 
(BOD) 

8.4 10.0 6.0 5.0 4.6 2.6 8.0 52.0 7.5 5.0 20.0 100 

5 Oil & Grease BDL BDL BDL >1 >1 >1 >1 >1 >1 >1 >1 20.0 

 
Year-2020 

S.No Parameters   
Feb-
20 

Mar-
20 

Jun-
20 

Jul-
20 

Aug-
20 

Sep-
20 

Oct-
20 

Nov-
20 

Standards            
(mg/l) 

1 pH                                                   7.76 7.53 7.46 6.7 9.40 7.40 7.11 6.82 5.5-9.0 

2 T S S at 105 0C 32.0 36.0 28.0 14.0 32.0 24.0 22.0 3.0 200 

3 Chemical Oxygen 
Demand (COD) 

56.0 60.0 72.0 20.0 48.0 36.0 56.0 4.0 250 

4 
Biochemical 
Oxygen Demand 
(BOD) 

14.0 14.0 18.0 8.0 14.0 10.0 16.0 1.2 100 

5 Oil & Grease BDL BDL BDL BDL BDL BDL BDL BDL 20.0 

 
Year-2019 

S.NO Parameters   
Jan-
19 

Feb-
19 

Mar-
19 

Apr-
19 

May-
19 

Jun-
19 

Aug-
19 

Sep-
19 

Oct-
19 

Nov-
19 

Dec-
19 

Standards            
(mg/l) 

1 pH                                                   8.20 8.96 8.18 7.66 6.99 7.38 7.50 6.73 6.68 7.87 8.33 5.5-9.0 

2 
T S S at 105 
0C 

8.0 12.0 10.0 10.0 12.0 8.0 22.0 12.0 14.0 14.0 17.0 200 

3 

Chemical 
Oxygen 
Demand 
(COD) 

32.0 32.0 28.0 32.0 28.0 24.0 44.0 36.0 32.0 48.0 56.0 250 

4 

Biochemical 
Oxygen 
Demand 
(BOD) 

12.0 6.0 5.0 10.0 8.0 7.0 13.0 7.0 6.8 10.5 15.0 100 

5 Oil & Grease BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 20.0 
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APPCB water quality monitoring data  of borewell at Pittavanipalem Village during the period 2019-
2021 

Parameters Values IS10500: 
2012 

Limits 
Oct-2021 Apr-2021 Oct-2020 Apr-2020 Oct-19 Apr-19 

pH 7.57 6.66 7.61 7.15 7.19 7.67 6.5-8.5 

 Temperature  OC 27 27 26 27 27 28 -- 

Dissolved Oxygen 4.2 5.2 3.8 5.6 3.3 5.8 -- 

Electrical Conductivity µS/cm  1983 1610 2350 3280 3543 4652 -- 

Total Dissolved Solids 1312 1120 1612 2216 2480 3024 1000mg/l 

Fixed  Dissolved Solids 1300 1112 1604 2198 2460 2994  

Total Suspended Solids 5 5 7 6 6 14  

Phenolphthalein alkalinity as CaCO3 0 60 0 0 0 0  

Total Alkalinity as CaCO3 220 220 200 220 268 304 600mg/l 

Turbidity 0.7 1.21 2.12 2.18 0.82 1.79  

Chlorides (Cl-) 421 377 547.9 675 993 910 1000mg/l 

Sulphate (as SO4) 132.6 143.7 190.95 359 206 493.4 400mg/l 

Phospate (as P) 0.05 0.08 0.03 0.04 0.01 0.01 -- 

Fluoride (as F) 0.3 0.51 0.74 0.23 0.39 0.47 1.5mg/l 

Hardness as CaCO3 420 560 592 852 1080 640 600mg/l 

Calcium as CaCO3 292 304 372 452 504 420  

Magnesium as CaCO3 128 256 220 400 576 220  

Nitrate (as NO3) 18.8 2.52 5.87 4.42 10.92 18.05 45mg/l 

Nitrite Nitrogen (NO2-N) 0.03 0.11 1.6 0.02 0.37 5.8 -- 

Ammonical Nitrogen (NH3-N) 0.05 0.06 0.03 0.1 0.01 0.01 0.5mg/l 

Total Kjeldal Nitrogen 0.19 0.28 0.28 0.42 0.28 0.58 -- 

Chemical Oxygen Demand 8 6.4 2 4.8 3.2 20  

Biochemical Oxygen Demand 2.2 2.2 1 1.5 0.3 1.6  

Sodium (as Na) 219.4 111.8 276.3 350 343.75 685.6 -- 

Potassium (as K) 20.37 10.28 22 13.9 21.4 14.92 -- 

% Sodium 51.72 29.68 49.25 46.71 40.34 69.38 -- 

Sodium Absorption Ratio(SAR) 4.66 2.06 4.94 5.22 4.55 11.8 -- 

Fecal Coliform(MPN/100 ml) 3 4 4 9 9 15 -- 

Total Coliform (MPN/100 ml) 75 75 64 120 23 150 -- 

Arsenic (as As) BDL  BDL BDL ND ND 0.05mg/l 

Cadmium(as Cd) BDL  0.003 BDL ND ND 0.003mg/l 

Copper(as Cu) 0.0015  BDL BDL ND 0.002 1.5mg/l 

Lead (as Pb) BDL  BDL BDL ND ND 0.01mg/l 

Chromium(as Cr) BDL  BDL BDL ND ND 0.05mg/l 

Nickel(as Ni) 0.0005  0.002 BDL 0.002 0.005 0.02mg/l 

Zinc (Zn) 0.0684  0.027 BDL 0.002 0.452 15.0mg/l 

Mercury (as Hg) 0.0387  BDL 0.001  0.006 0.001mg/l 

Iron (Total)( as Fe) BDL  0.027 BDL 0.724 0.1 0.3mg/l 
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ANDHRA PRADESH POLLUTION CONTROL BOARD

D.No.33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Center, 
Chalamalavari Street, Kasturibaipet, Vijayawada – 520010

Phone: 0866-2463200,  Website: https://pcb.ap.gov.in

 

Order No. 720/APPCB/UH-II/TF/VSP/2021-                                       21/12/2021                     
                            
 

DIRECTIONS
 
Sub:APPCB – HO -  TF  -  M/s.  Simhadri  Super  Thermal  Power  Project,  NTPC Limited,

Parawada,  Visakhapatnam  –  Complaint  filed  by  villagers  /  fishermen  of
Muthyalammapalem Gram Panchayat regarding discharge of ash from NTPC ash pond
-   Legal hearing held on 07.12.2021 - Directions - Issued - Reg.
 

Ref: 1.  Order No. 720/APPCB/UH-II/TF/VSP/2016, dt:08.08.2016. 
2. Order No. 720/APPCB/UH-II/TF/VSP/2017, dt:13.04.2017. 
3. CFO & HWA order No. APPCB/VSP/VSP/12334/HO/CFO/2017, dated 

31.07.2017. 
4. Review meeting conducted by the Hon`ble Minister for AH, DD & F, Government

of Andhra Pradesh  on 28.08.2021. 
5.  Inspection of the Joint Inspection Committee on 03.09.2021. 
6. RO, Visakhapatnam received a complaint on 17.11.2021. 
7. Board Officials inspected the industry on 17.11.2021. 
8. Notice  No. 1011/PCB/RO-VSP/ 2021, Date:17.11.2021. 
9. External Advisory Committee (Task Force) meeting held on 07.12.2021. 

***
WHEREAS  you are operating the industry in the name & style of M/s Simhadri  Thermal
Power Project, a unit of M/s. NTPC.   The Power Plant is operating Unit – I  & Unit – II under
phase – I and Unit – III & Unit – IV under Phase - II generating 2000 MW of electricity. The
Power Plant was established in an extent of 3384 Acres (Plant Area: 1976 Acres, Green Belt
– 737 Acres, Reservoir of 45 days capacity: 200 Acres (approx.), Township: 311 Acres and
Ash Pond: 605 Acres).
 
WHEREAS  the Board vide reference 1st & 2nd cited, issued directions to the industry on
08.08.2016 & 13.04.2017 .
 
WHEREAS the Board vide reference 3rd cited, issued CFO & HWA order to the industry vide
order dated 31.07.2017 to generate Electricity (Coal with maximum Sulphur content of 0.6%
and  ash  content  of  45%)  –  2000  MW  with  certain  conditions  &  standards  valid  up  to
31.08.2022.
 
WHEREAS vide reference 4th cited, as per the directions of the Hon`ble Minister for AH, DD
& F,  Government  of  Andhra  Pradesh  during  the  review  meeting  held  on  28.08.2021  at
District  Collectorate,  Visakhapatnam,  the  Collector  &  District  Magistrate  appointed  a
committee  vide  proceedings  dated  28.08.2021  to  verify  the  impact  on  the  lives  of  the
fishermen specifically in terms of reduction of fish population due to industrial pollution.
 
WHEREAS vide reference 5th cited, the Joint inspection committee  visited the surroundings
of Mutyalapalem Village on 03.09.2021 and contacted the Fishermen & Villagers. During the
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visit, they informed that the seepage from the ash pond of M/s. Simhadri Power plant (NTPC)
entering into creeks, thereby causing pollution in water bodies.
 
WHEREAS  vide reference 6th cited, the RO, Visakhapatnam received a complaint filed by
Villagers / Fishermen of Muthyalammapalem Gram Panchayat on 17.11.2021 regarding ash
from NTPC entering into salt lake (Brackish waters) of Muthyalammapalem leading to the
sea thereby depleting fish catch and affecting their livelihood.
 
WHEREAS vide reference 7th cited, officials of RO, Visakhapatnam inspected the NTPC and
surroundings  on  17.11.2021  and  observed  that  floating  material/ash  entered  into  the
Upputeru at Muthyalammapalem thereby causing water pollution problems in surrounding
area.
 
WHEREAS vide reference 8th cited, the RO issued a notice to the industry on 17.11.2021
and directed to submit the steps  taken by the management along with action plan to avoid
the entering of ash slurry into the Upputeru from the industry particularly during rainy season.
In  reply,  the  industry  informed  that  the  water  level  in  the  overflow  lagoon  (OFL)  was
increased and the cenosphere which is a very fine air trapped ash particle floating on the
surface water entered into creek along with  storm water and the cleaning of Upputeru was
taken up on priority basis.
 
WHEREAS an OA was filed by Battu Satish Reddy against M/s.NTPC Simhadri & Ors before
Hon’ble  NGT,  Southern  Zone  Bench  for  causing  water  and   air  pollution  problems  in
surrounding areas.  Simultaneously,  the RO received a complaint  filed by Sri  B.  Achiyya,
Muthyalammapalem  forwarded  by  Joint  Director  of  Fisheries,  Visakhapatnam  wherein  it
 stated that the effluents released from NTPC causes mass mortality of marine fish of nearby
Muthyalammapalem and surrounding coastal waters and demanded immediate solution to
the problem.
 
WHEREAS  legal  hearing  was  conducted before  the External  Advisory  Committee  (Task
Force) of A.P. Pollution Control Board in its meeting held on 07.12.2021. The representative
of the industry and the RO Visakhapatnam attended the meeting through VC.
 
After detailed review, the Committee recommended to allow one month time to the industry
and directed the industry to take up all the necessary measures required on permanent basis
to ensure that no cenosphere/ floating matter / ash slurry join into Upputeru. The committee
opined to obtain suitable Bank Guarantee of Rs. 128 Lakhs. The industry shall also take all
the necessary measures to ensure air emission from the stacks is within stipulated standards
on  continuous  basis.  The  industry  shall  also  take  up measures  for  100% collection  and
utilization of  fly  ash as per regulation and avoid disposal  of  fly  ash into ash ponds. The
industry shall also take immediate measures for dredging of Upputeru in consultation with
local authorities.  Accordingly, the Board hereby issues the following directions under Sec.33
(A) of Water (Prevention and Control of Pollution) Act, 1974 and under Sec.31 (A) of Air
(Prevention & Control of Pollution) Act, 1981 and amendments thereof:
 

1. The industry shall take up all the necessary measures required on permanent
basis  to  ensure  that  no  cenosphere/  floating  matter  /  ash  slurry  joins  the
Upputeru within one month time. 

2. The industry shall submit the Bank Guarantee of Rs. 128 Lakhs. 
3. The industry shall also take all the necessary measures to ensure air emission

from the stacks is within stipulated standards on continuous basis. 
4. The industry shall also take up measures for 100% collection and utilization of

fly ash as per the  fly ash regulations and avoid disposal of fly ash into ash
ponds. 
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5. The industry shall also take immediate measures for dredging of Upputeru in
consultation with local authorities. 

 
 
You  are  hereby  directed  to  note  that,  should  you  violate  any  one  of  the  directions
mentioned above, action will be initiated under Sec.33 (A) of Water (Prevention & Control
of Pollution) Amendment Act, 1988 and Sec.31(A) of Air (Prevention & Control of Pollution)
Amendment  Act,  1987 without  any  further  notice,  in  the  interest  of  Public  Health  and
Environment.
 
This Order comes into effect from today i.e., 21/12/2021

 
 
                                                                                                                      
              

Vijay Kumar Gsrkr Ias
Secretary To Government

To
M/s. Simhadri Super Thermal Power Project, 
NTPC Limited, Parawada, 
Visakhapatnam.
 
Copy to:
 

1. The Joint Chief Environmental Engineer, Zonal Office, Visakhapatnam for information 
and necessary action.  

2. The Environmental Engineer, Regional Office, Visakhapatnam for information and 
necessary action. 
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